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Date of Order

orders €,P, No, [O Vil

13,4,199)

tr.Virendrs Lodhd «~ exinsel for the retiticner
m.v.ﬁoﬁutjtz = countel for the resnonients,

The lesrmed counsel for the respondents
subdzits thst the order hts deen complied with
4nd he has surplied o cony of the comiliance
ordexr to the le2rned countel for the petitionsr,
T™he learned coansel for the petitioner sadmite
that he h3s received & copy of the eon>lisnce
order, 1In the iight of the submiesions oede

by the parttes the contempt petition 45 Afsmisced
and the notiees dischirged, '
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